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We keep requesting you to support Madam Jayalalithdartef for an
inclusive information technology growth through the distribution of free laptop
computers to higher-secondary level students. The Finance Minister will surely
acknowledge the dividends which the country is reaping as a result of educational
revolution, particularly in the faculties of engineering andbfbught about by Dr
MG R.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You have taken twice the time
allotted to you.

SHRI A.W. RABI BERNARD: The Free Laptop Scheme of thda
Government ofTamil Nadu should also be supported.

Sir, finally, let me quote the Bible. Jesus said, "Use your worldly resources to
benefit others and make friends."

(Hon. Member may kindly fill inTamil.)

Thank you, Sir

MESSAGE FROM LOK SABHA

SECREPRRY-GENERAL: Sir, | have to report to the House the following
message received from the Lok Sabha, signed by the Secretary-General of the Lok
Sabha:

"I am directed to inform you that Lok Sabha, at its sitting heldToasday
the 18th December2012, adopted the following motion:—

"That this House do extend upto the last day of the Budget Session, 2013,
the time for presentation of the report of the Joint Committee to examine

matters relating to allocation and pricing of telecom licences and spectrum".

GOVERNMENT BILL
The Appropriation (No. 4) Bill, 2012 (contd...)

SHRI ANANDA BHASKAR RAPOLU (Andhra Pradesh): HoWice-Chairman,
Sir, the passing ofppropriation Bill is an occasion for mid-term review and from
three months nowwe are going to have the regular Budget. | am the ninth person
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to focus on the national economic situation during this debate on the
Appropriation Bill — fairly the view of the House reflected till noMy beloved
friend from Opposition Benches, the main Opposition, Shri Piyush Goyal, tried to
put forth his points of dichotomythe ardh-satyato focus and ovefocus on the

sort of kind words 'mismanagement of the econorAyid the Left led by Shri
Tapanji has fairly appreciated thefats of URA Government led by our hon.
leader Shrimati Sonia Gandhi and hon. Prime Minister of India, Manmohan
Singh. We were sincere and honest in oufoef to present the realitylt was
conveyed through our senior Mempb&hri Rama Chandra Khuntia, by focusing on
certain essential points. The Indian National Congress will not mince their words in
admitting and meeting the expectations and aspiratidssit is, since the Lok
Sabha has passed the Bill, the Rajya Sabha is going to pass this Bill. This
occasion and the sort of debate went on till now will definitely be taken note of
by the Union Government. The Union Finance Minister is not available and he is
represented by his hon. Minister of State for Finance. | hope that the shrewd
person, Shri Namo Narain Meena, will take all the points into consideration and in
the essential deliberations which may commence from now onwards for the

preparation of the ensuing Budget, he will certainly take the view of the House.

The URA Government was continuously focusing on ensuring the rights so
far awaited and the realization of all those rigltay attentive Government will
certainly try to understand the sensitivity and the appreciation of various fora
about their comments and advice so as to plan its own approaghGoNRrnment
is known to be very sensitive to understand the pulse of rural and urban India as
well. That is how so far this U Government has tried to sustain, egéarand
enhance the living standards of rural and urban citizens. It is a fact and that is
why almost all the speakers have appreciated the real change and its achievements
on the front of agriculture, on the front of food processWg. all know that how
many efforts have gone into and what is the net result in spite of global warming,
other weather conditions and uncertain monsoon. How could Indian agriculture
sector sustain all these conditions? What are the support mechanism, support
policy and programme of the BWPGovernment that has ensured developm@i&t
could be understood. If you take the case of rural development, if you take the
case of rural drinking water programme, if you take the case of irrigation,séctor
you take the case of infrastructure sectpou can definitely understand how
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sincerely the UR Government is focusing othe developmentThere has been
appreciation of the programmes and achievemehi® UFA Government has
ensured to attain equilibrium of development and welfare. The welfare to the needy
through various programmes, including the Rural Employment Guarantee Programme,
Urban PovertyAlleviation Programme and the ensuing egément of the health
care, the enhancement of the human civil aviation programme, the sort of
concentration and importance being attached to certain sectors by the UP
Government can be understood. Regarding the seriousness of Ah&dernment

in sustaining and improving the capacity of the average Indian is visible. The
Indian economy is very safélmost all the global ayanisations are trying to
understand the strength and programme of thé\ Wdvernment. In a way
sincerely appreciating the genuine efforts of the Government. This is an occasion
for a mid-term review; the House will give its sense to the Union Government. The
concern expressed in this House on tax arrears shall be taken note of by the
Government. The employment scenario for the rural artisans, rural agricultural
labour, the urban labour has improved; and their standing of living has also
improved. But the contract employment sector is day by day deterioratiiky.

this, the inclusiveness in the growth momentum and the intended inclusiveness of
the aam aadmiinto the totality of the Indian economy has to be seriously taken

care of.

The effort of the hon. Prime Minister in constituting the Investment Board, the
sort of importance it has been provided with, is automatically indicating the
importance being attached to enlarge and enhance the scope for the industrial
growth. The indicators are there about the Whole Price Index, about retail inflation,
about other parameters. My friends from various shades of their political following
tried to focus, appreciate and establish the exact fact. The confidence level of the
average Indian citizen in the governance is high when we compare with other

global nations.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Rapolu, just a minutedt 5

o'clock we have to take up Half-An-Hour Discussi®since we have to conclude
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this debate, if the House agrees, we can dispense with the Half-An-Hour
Discussion and proceed with the debatdInterruptions)...The House has agreed

to continue with the debate. So we are dispensing with the Half-An-Hour
Discussion.

SHRI ANANDA BHASKAR RAPOLU: RespectedAshok Gangulyji has
mentioned about avoiding the financial crisiBhat is the dbrt of the URA
Government.That is within the capacity of the BWPGovernmentAs it is, our UR
Government is not fond of making such a drastic disinvestment. If it is highly
essential, then only they will be looking towards that. On the whole, building
confidence among business and industrial sectors and also sustaining confidence
and living standard of the average Indian living across the nation is of utmost
importance to our U® Government led by the Indian National Congress and its
President, Shrimati Sonia GandMWhile establishing the point that the ARs
committed to attain sustained growth, inclusive growth and equilibrium of
development and welfare, | request the hon. Minister of State for Finance to take
note of the points seriously which have been raised by me and by Shri Rama
Chandra Khuntia for evolving the future course of programme for the ensuing
budget. With these words, | appreciate and support Appropriation Bill.

SHRI SHASHI BHUSAN BHERA (Odisha): Mr Vice-Chairman, Sjrl know
there is time constraint and the Government is also hurrying up for completing this
debate todayThe economy of this country is going down and dowhere is no
specific project and programme to scale down the prices of consumer goods. The
Government has no plan at all. There is a need to look into the common man's
economic health. Inflation is in upper trend and it will touch double digit soon. It
was 9.73 in last September and 9.75 in OctoberNovember it is 9.9. So the
trend shows that inflation will certainly touch double digit. It seems the
Government is not in a position to give the country a healthier economic situation.
The Government is in a mess. This misgovernance will carry this country to a
complete economic disasteThis is the apprehension. Our major population
consists of middle-class and lower middle-class people. The problems of middle-
class and lower middle-class are not being taken care of. The Government never
thinks about the basic needs of the consumer and giving benefits to the consumer
The Government is also not seriousoatbthe minimum requirement of the common
man. Now the Government has reduced the number of cooking gas cylinders per
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family. The minimum requirement of a standard family is not less tharAd@.this

cap has been put by the Government. | feel that this Government is not thinking
of the basic requirements of the people. These people are running their families
with a lot of dificulties. They are facing shortage of pure drinking walérere is
shortage of powerThey are not able to get proper health cdreere is no food
safety The Government is also not taking care of the needs and requirements of
farmers.Today we were supposed to have a Short Duration Discussion on fertilizer
shortages Availability of urea and DAPis still in a crisis in the countryand
farmers are having shortages of urea and .DAP

Then, as regards Minimum Support Price,, Siurs is a paddy growing
country Paddy is grown in most parts of India; particulafBastern and Southern
parts of India depend upon paddy cultivation. But the Minimum Support Price is
not being enhanced by the Central Government. Even as regards jute, which is
grown in West Bengal — in Orissa also we were having jute production, but now
the production is less because of this constraint — we are having this problem.
As the Minimum Support Price is not being enhanced, the farmers are suffering.
The State Governments are also constrained in giving bonus as they are in a
financial crisis. In backward States like Orissa. Chhattisgarh, Jharkhand, etc., they
are facing shortage of doctors in health care. | am talking about health care; | am
talking about education. In all these sectors, the Government should take special
care. Notonly Orissa, but also the entire country is having shortage of doctors
and medical colleges. Sihealth care is the basic need of the cour@mly if you
increase the number of seats in the existing medical colleges in Orissa, from 150 to,
at least, 250, health care of the people can be properly addréssedhis is the
state of financial affairs, in this country and the Government is only talking about
reforms, looking after world markets, and not looking into country's own economic
reforms, traditional economic reforms. This country is always having its base on
traditional economic systems. So, | would say that Agpropriation Bill does not
satisfy the House. Especiallwhen they talk of reforms, they must learn as to how

to run the economic tHirs of the country in a better way

$t I FUE Feq ([FER): IuwRRe S, AT B @ fafFERT f[agge, 2012
W Fgal R IR Bl W P e wavenm de TE ®, A Y wE oMU fF QW
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P o gihEAT @ e @dwen dle T8l ®, dl Teld el 8NN, Hilh SHHT
PUAE BAR ¥ W TS I8 gl M dR W, A ®Y A IS Fel o 7 fF
BART URT Y€ §¢ @ T, &9 AP IR W ¢, TN SNSLW. §¢ @ T, of
59 S P SN FM AN §, fAM € wogR € M g el &1 odd @ A
ey, e & fou #e&m @iy, e & forv wuer iRy, wWrew iR fem @t
Sfad @ @ifey, ¥ & faw ot =Ry, S9@1 98 W€ fd W e ¥ OWR,
AN TH o IR W BM BR I8 8 TR H wHear § b e N §gd @
o E W R R % € e fav Sfud smam @ wraven W& @ S ¥
IR T G M H TET P OWOR Tl M g WM W RO B OEEd T
R @l B B BfeAsdl b1 AT BRAT Us Y8l g1 f#RER IoR &
FRR WA 8 @ € A W A BU W g Q¥ B AW 70 W 75 Wfwrd
IErE Wa-gfere W R AR B, TR Bl B ged $v S @l Bl oS
W TRV BTGP US B © AWy AR B @ gl 4 dwern g b fHami
P foy wgRa U § S @ S FaRAT B ARy, 98 el 8 Ul e gl R
BS fHAM Tgd A8 A AU WA H ST W Al g Al S SHD! WEl
oa e e W e g1 X @ wwEsar € 6 owgd @ QW fRwE ® S arer O
el & AU AOER g1 S SRl Ard @ g qel frerfl, @ FRed dr
WIS Fe d @ E SR T HS Iqud S R w ® F Al IR AR
P @l Pl AN SUF TEl Ge I8N ¢l W, TANI SRRl Wd, Wi, wai
wR R FRA g 9 T@ ' WY w0 9 S6 fau Sf wgaven TEl N,
Jq q®% TR U @ opfrgwen S WE BNl W4 qd Mal H OW@eRlel wE 'R,
qg dP TE U H Rl ARl Bl

A HE Sl FREd AR WSl afedst @1 grqu fhar S ver o, dR-ER S
g e | afeel ger g, 9 Rieley 9 9fedSt ger @ €, WR oW Al @ S
AN €, SNBI qRB IUBT AN TEl o el el e A H wwerar g b onR fhari
@ oy Sfd ogawen o) & WY, A1 99 @l SRRl Bl R AR UR HOIGd DR bl
B fhar o whar €, Hife ST &mdl g, Pad gl

AEIGT, ool M & &7 aRen 22 o W 98 M W Mdl § TRI9 d9d
F AR FlTE AW A AW ¥ e AW WG Y@ ¥ A PREER R W R
TP ge oSl W R I W Ug T W ke &l pol waHl @l bAl ©, (e
B pA B, PR Se quigayer Rem T8 fid w € g1 bs U ave fow
e 1 d e § 5 ofR 'W WAl & Fedl @ Ren & foau s sgawen
T B, A W RED! A8l B Fhdl 7
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AEIGT, WRA H R FART T2 M W g WM W ERUT B B F
WR Bl B A B, el #f P ¥, qa SUa@ el ¢l wwskn g fe
e F e W Wi W@ H Sl SRy df SUdeIdr &N a8y, eigeed @l
fafce et =Ry, @ =€ €, &9 €1 Al 39 W WHR B & IF DI
STeRd T

weIgy, § oMyl 9 fF fham o S wor Ry o € m @rlt @ S
For Ry 9 € LW, & e § ARG 9@ @ S @aRen ® fedml sk S
PHGR qGh & AN 8§, WERY AN g, W AN g b fIg @ muds U
fAftgd R W 9gd AR B g, el sfedic #Rd #Fai Bl WS Sl g,
Toie Bl WO ST 8, S RO Bl g bR Bl BM PR b, TR d8l 3§ <
4 Sl geds SUNUM € TS 8 R 8, Il IRd WBR P &bl F S bl
fegr o g, SHel aell el Bl SRl 5, 99 " R fQdl Sl g1 MU Yh
¢ for foE @ @gen &) W Bl I8 T WE B AIfd Fed drell T8l ¥ ey
U @aven o, d1fe [FEEl & HH X W O®U Hd dd, drfe 9 e7uer
SifgepIare ?R |dh SR QU Bl aRaDb! H HE@YUl INEM HR e |

weed, § e g 5 oo N 59 2w § = i ¢ ReR 8 W g
FRife @ H GGAd Rl qE 8 U @ Tl mEEEE Sh oA W FEl § fF
W H P I8 WM W I U & ReR BN @ aeie 9 W I E
(T B ). R, T el oot ff w8 Wit A € W 7 BN % 9
W oo gl B Sl S W gy TEl el Aebdi | Sb fOU gar @ Syderar el
Tl 3T THM NI R WRGR P &N o B SRd &1 T P AH AN WY
[, W T WY B Wahdl ¥ ogdferg Mg Ut Rl @, W faari e e
B BM PR, BER U B ORISR, T, BeElell gy Bl Wb |

qeIey, feeR U uew ¥, it omel Wt g9 YWW W oivenm ¥ wWrew &
T T, AMRYd WM B e Bl H gwea g 5 fER o9 S fles ww g
ST6 fau foy Uoe @ 9vxd Bl .. (99 B udl). [ER @ WReR @ W
FEIN @ SRd 8, il g8 10 PR Bl AEEI 7, S WAFI &I BTad H
gl s9fow A @ S, PB P @I SR fdER oM ey gawl ¢ SR e
TP S el Ul § I8 & foly WEdWm o @ dM difvigl It is my last
point, Sit = S ¥el & & e uAdidls @ AR wRd § dfb e 'R
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I P WHR 1 e § Uh s IR P+ & dE fbar gl I8 W fEr
P By AN G 95 8, H UMl gl A B 98l 39 Bs d Us 9 U
W Tl B W@ g, Hifle @ TN ¥Ryl H he dRg bl FqdYud 3 V&l gl

AR W SN, oMY ER % UeUe &3 % v uhum axe vum ufd 9y
T g T avt S W @ wgmm T ' wm o7, R 9wl @ e
JTeg Bl BT B, 39 W W AW & I BT M B I[N B IR A
THiels W S ¥ dRE BT AU $EIN BT Bl B B ¥, S AW sed
B BH DI

ST IS "Rl b AT H YA AU FRY dw b 99 dd $H QW B
Wdl SR wieleri H Quglel 71 oMU, 99 dP 9 ¥ P Sl < B A
Gy TE I® GHal| S W 70% W 75% TG OFa], fHUH SR AR RGN
SR TR @ ' W gl oMU Sl RGN e Qg A F owwsar g f s
Mf¥gd dR W < M g SR BARI oRfEaRdl Holdd BNl 9gd-agd  gwdis |

DR. BHARATKUMAR RAUT (Maharashtra): Sjrl think, 1 am the last

speaker
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): No. There is one more.

DR. BHARATKUMAR RAUT: Sir, | wish to speak point-wise and do not
intend to make a general speech. | know that it is not an election speech.

Sir, | draw your attention to Point No. 9 of the Schedule which deals with
the Ministry of Civil Aviation. In that, the capital voted Demand from Parliament is
Rs. 2,000 crores. | am talking about only one Demand.

Sir, | am associated with Shiv Sena-led labour uniongimindia and the
Airport Authority of India. Therefore, | am speaking on this point, though | am
not an economist. Siwhen | went through the figures, | was really surprised that
Air India needs this much of money — Rs. 2,000 crores -- in this Budget for its
turnaround! | really do not knowrhe hon. Minister is here. | really do not know

why Air India needs such huge amoum@ifc wWR Sfear a1 #AER™™T 7,

S9al W & =@ifge? | really don't understand. But, then, when | went into the
details, | realised that Maharaja is not dying; Maharaja is being killed by the
Government and the Ministryfherefore, | am concern about When | say this, |

have specific reasons behind this. There are moves going on and already some
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moves took place to privatise certain wingsAdf India and also theAAl. And,

who are becoming private partners?, Siostly they are foreign companies and
MNCs. We are doing this business with theWve are giving our business to them

in the name of shading the burden of overheddsat are these overheads? Now

we are thinking of "bringing in a joint-venture partner in the department of OMR—
Operation, Maintenance and Repairs and also creating a separate company called
AIATSL. These companies are, basicalhandling the maintenance and ground
support facilities. So farit is only theAir India which has been providing ground
support. Apart from giving - ground support tdir India flights, it was also
providing ground support to other airlines which did not have their own
department. SoAir India was providing them those facilities on rent or on
payment.As we are taking money from other airlines by providing ground handling
facilities, the Ground Support Department not only became self-sufficient but also
was giving money tAir India kitty. We are privatising that departmetfhy? It

is because we want to shed the overheads. | failed to understand the logic. There
are some economists here who would, perhaps, give logic in doing this.

We have a milking cow which we send to the slaughter house; why? For
shedding overheads! What are the overheads? By doing this, you are leaving the
Air India staff, which has been there with you for many years, in the lurch, and
at the mercy of foreign partners. So, there will be agitations; in any case, there
will be agitations; there will be litigationdVho will face them?And after two
years, you will again come up with another turn-around proposal and ask for
another Rs. 2,000 crores. Why so? Why do we not strengthen these departments
which are functioning, and which are providing money to Alire India kitty? We
need to look into that...(Time-bell rings)...

Sir, | have taken only a few minutes. | would conclude soon. | would take
one minute less than what was allotted.

Sir, this is the situationTalking of joint veniure partnerships, | would again
like to draw the attention of the hon. Minister to the fact that we are selling off
prime land in the vicinity of our airports. For example, in Mumbai we have huge
prime land at Santa Cruz and SahAmgport. That is being given away at a throw-
away price to the joint venture partndie partner would establish commercial
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complexes there and run his business. Why can't we do that? It is a one-time
affair. Once you sell it awayit is gone.Why don't we develop the property and
add money to our own kitty? This is not on. | can smell a rat there.

Sir, so far only IAS dicers have been headjrAir India and theAirport
Authority; or, sometimes these have been the technocrats. | have nothing against
the Civil Service. ButAir India is a commercial venture. It is not a Government
department. So, if it is a commercial venture, it should be run and headed by a
commercial person. So, why do we not bring a good commercial man, a
management gyyfrom outside and make him run the Department, so that the

Ministry's burden is lessened and we could run it in a proper manner?

SHRI N.K. SINGH (Bihar): Sjrit is the fag end of this discussion. In a certain
holistic sense of the term, out of the amount which the Finance Minister is
seeking, Rs.32,000 crores odd, Rs.28,000 crores is for payment of subsidies and so
on, and Rs.2000 crores is for civil aviation which is also necesbknlyody can
really object to this. But the fact remains that you are asking for Rs.28,000 crores
because you have not been able to take the corrective steps in the course of this
year Why? Also, why did you end up providing only Rs. 40,000 crores in the
Budget when, in the previous ye&010-1, the amount which you had provided,
was Rs. 83,000 crores? So, when the actual was Rs. 83,000 crores, you provided
for Rs. 40,000 croresYou didn't take the corrective actioitherefore, as a
consequence of this, naturallyou are now seeking Rs. 28,000 crores, which is

extra. This really calls for better budgetary planning.

But, Sir, leaving aside this issue, what is the configuration? | have every
sympathy for the Finance MinisteFhe configuration doesn't look good at all.
Now, yesterday's Mid-8rm EconomicAnalysis suggests that the economic growth
is likely to be around 5.7 per cenfou might take a congratulatory view that
compared to the rest of the world we are doing damn good; 5.7 per cent is not
bad. It is way below our potential and it is way below the fact that at some stage
we grew at 9.8 per cent. So, coming down from 9.8 per cent to 5.7 per cent, at
best, is hardly something which is congratulatofyso, you had taken upon
yourselves the challenge of keeping fiscal deficit at only 5.3 per cent; the Finance

Minister mentioned that he might try for 5.2 per cent. But his new pathscél fi
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consolidation hasn't been filled 'up with details lefw he intends to achieve 5.3
per cent and, what the Prime Minister has said the day before yest¢a@aythe
bitter pill'. When will this bitter medicine be administered?. Nbranab Mukherjee
had talked of biting the bullet; nowve are talking of the bitter medicing/hen
will this bitter medicine be taken?

Look at the basic facts, SiThe facts remain that the savings rate, which is
the investment bearing ratio, which is the critical factor to determine the rate of
growth, has stumbled down from 36.8 per cent to just 32 per cent. How are you
going to put up your savings rate by four percentage point of our GDP? The fact
remains that the external debt has deteriorated because the debt service ratio has
gone down, debt as a percentage of GDP has gone up, and the current account
deficit yawns at an impossible 70 billion dollars as per the Finance Minister's own
confession. What are really the trajectories in which he wishes to do so? The
manufacturing sector has shown some incipient signs; there have been some
improvements in investor sentiment. The new committee constituted by the Prime
Minister, hopefully invests some new hope into real sectors like civil aviation,
power, telecom and so on. Hopefullghere will be some actions which will be
taken on the ground. But, | think, since this is the last opportunity this House will
have before the Budget, | wish to make for the Finance Minister's consideration
five suggestions which he could consider while formulating the Budget.

First and foremost, Sirgive us and give the world a credible action plan for
managing the fiscal numbers. The new Fiscal Responsibility Bill really should be
invested with more teeth. The Finance Commission has suggested the constitution
of a Fiscal Council. This Fiscal Council ends up in reporting only to the Finance
Ministry. Why does not this Fiscal Council—as happens in the rest of the world
like in Europe, France, the U.K., the U.Rwustralia and Canada—report also
directly to the Parliament? It will help the Finance Ministry because then you will
have real teeth in the new path of fiscal consolidation which you lay upon
yourself.

Secondly the Finance Minister had accepted in principle the constitution of
an independent debt management office. When will that independent debt
management office which will obviate the conflict of interests, with the Reserve
Bank of India, begin to take realeth in substance?
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Thirdly, Sir, they talk greatly of expediture reports.These expenditure reports
give historic opportunity for you, MrFinance MinisterOn the 27th of this month,
the National Development Council meets—it is a special meeting, it meets once in
five years—to approve the contours of new Fiear Plan. Please suggest to the
National Development Council to constitute a special committee of the Chief
Ministers to look at a further consolidation of Centrally-sponsored schemes which
still number over 100 and to really give the contours of a better expenditure
management plan. This will be a central fulcrum for you when you begin to crop

your Budget.

Sir, 1 would suggest two more suggestions for the consideration. One is the
National Commission on Regional Inequalifou have had a lot of amplitudes in
economic growth.The economic growth has been volatile in this couthe GDP
figures have varied very widelyOne way you cannot have an insurance is to
have really the lesser developed regions of this country growing at a fasteA rate.

regional commission on amelioration of regional inequalities would go a long way

Sir, 1 wish to end by saying that the Finance Minister must be complimented.
He has tried to reverse the dwindling investor sentiments. He took over the reigns
of the Finance Ministry at a @ifult time. Suddenlythe world had lost confidence.
Suddenly on every conceivable macro-economic parameter seem to be going
downhill. This must be said to the credit that he has tried to arrest this downward

sentiment.

Sir, | have two closing comments to make having paid him this compliment.
First and foremost, we must realise that what the Finance Minister has done was
not to take over from a new Government. He took over from this very
Government. It is, therefore, ironic that the argument, 'l inherited an economy in a
mess; but, look, what | have done to it in a short period of time!', cuts thin

because you inherited an economy which you decided to bequeath for yourself.
(MR. DEPUTY CHAIRMAN in the Chair)

My last comment is, the time for pepping up sentiment is.oVke time
when you can talk of stock market is also past the time. The world will watch very

carefully what you do between now artk tnext Budget to take some of the more
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difficult measures which you need to take, which is outlined on page 39 of the
Planning Commission's Chapter-l of the Plan to be adopted on the 27th of this
month, and how you intend to take those difficult measures and swallow the bitter
pill. We will wait and watch very carefully the actions which we hope will unfold.
Thank you, Sir

SHRI PIYUSH GOMWL: Sir, ...(Interruptions)...
MR. DEPUTY CHAIRMAN: You spoke alreadyl think.

SHRI PIYUSH GOMWL: Sir, just one minuteThere was some comment made
about my intervention, which | just need to rebut because unfortupatedy
Treasury Benches seem to be ignorant about facts. Like Jesus saidshtwild
forgive them their ignorance,” | do forgive them their ignorance. But | just wanted
to say that our party is the one party(Interuptions)...

SHRI BHUBANESWAR KALITA (Assam): Sir he has accused the entire
Treasury Benches. If he has any dispute with somebdey can say so.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: "Somebody" is correct. Do not blame them as a
group; you say individually

SHRI PIYUSH GOMWL: Sir, an hon. Member from th&reasury Benches seem
to allude that the BJP opposes FDI, and on another hand, demands for FDI or
demands policy intervention to increase FDI. | would like to inform them that it is
the BJP-led NDA that brought in structural reforms to bring FDI in banking,
insurance and pensiolVe disinvested sick units. Maximum reforms took place in
that period....(Time-bell rings)...The gentleman is alluding to multi-brand retail only
We have, in fact, allowed them to do single brandlnteruptions)...

MR. DEPUTY CHAIRMAN: Okay; now the hon. Minister
SHRI PIYUSH GOMWL: We have always supported(Interuptions)...
MR. DEPUTY CHAIRMAN: Now, the hon. Minister

SHRI PIYUSH GOMWL: Except that FDI in multi-brand retail.(Interuptions)...
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MR. DEPUTY CHAIRMAN: It is over ...(Interuptions)...

SHRI PIYUSH GOMWL: ...was a matter of conviction, and we stand by that
conviction in national interest.

MR. DEPUTY CHAIRMAN: Now, take your seat...(Interuptions)...

SHRI PIYUSH GOMWL: So, all FDI is not necessarily good, and | would like
to quote their own Finance Ministewho said on the floor..(Interuptions)...

MR. DEPUTY CHAIRMAN: Now, there is no time for quotinglake your
seat.

SHRI PIYUSH GOMAL: | am just quoting his statement in Parliament.
Therefore, that is a comment from that side, and not from thesBlEPWe have

always supported FDI in national interest.
MR. DEPUTY CHAIRMAN: Yes, the hon. Minister may replplease.

SHRI NAMO NARAIN MEENA: Mr. Deputy Chairman, Sirl would like to
extend gratitude to all hon. Members who have participated and gave valuable
input, suggestions and made observations in the debate on the first batch of
Supplementary Demands for Grants, 2012Agproval of additional expenditure is
being sought from the Parliament for absolutely essential items. Fuittineer
Government will not be required to borrow additionally from the market for the
items of cash additionalityThe additionality will be met through savings within the

budgeted expenditure level.

The Supplementary demands have to be seen in view of commitment of
Government to move towards path of fiscal consolidation. It may be recalled that
the Government had not presented any supplementary demands during the
Monsoon Session of the Parliament to keep Government expenditure under strict

control.

Sir, several issues during the debate were raised by the hon. Members
regarding fiscal consolidation, current account deficit, inflation, expenditure on
social sector schemes, etc. | would like to address them one by one. | will use
this opportunity to inform this .House about the need for fiscal consolidaften.
passage of FRBMAct, 2003, there was a significant improvement in fiscal deficit.
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The process of fiscal consolidatiaduring the years 2002-03 to 2007-08 resulted in

an improvement in fiscal deficit from 5.9% of the GDP in 2002-03 to 2.7% in 2007-
08. The counter cyclical measures taken by the Government to overcome the
effects of the global slowdown in 2008-09 and 2009-10 resulted in shortfall in
revenue and substantial increases in government expenditure. This was however a
part of Government's policy initiative based on the principle of insulating the
vulnerable sections of the society and sectors of the economy from the adverse
impact of the economic downturn and at the same time to ensure revival of the

economy with higher growth.

Fiscal deficit, which stood at 6.5% of GDP in 2009-10, came down to 4.9% of

GDP in 2010-1 because of higher receipts of NamxTRevenue from auction of 3G

and BroadbandVirelessAccess (BVR) spectrum.The fiscal deficit in 201-12 was

5.8% of GDP as per provisional accounts as against 4.6% of GDP estimated in BE
2011-12. 1t is estimated to be 5.1% of GDP in 2012-13. Government is taking all
possible measures to contain the fiscal deficit very nearly to the budgeted level.
Therefore, barring 2010-11, when the Government had the benefit of higher than
estimated non-tax revenue of about 0.9 per cent of GDP from auction of 3G and

BWA spectrum fiscal deficit has consistently remained high in last few fiscal years.

The reasons for increase in fiscal deficit are wide-ranging, like global
economic Scenario including hardening of crude prices and sticky high inflation
scenario in the domestic econanWith crude oil prices remaining at about US
$110 to 115 per barrel during the most part of the calendar year and consequent
duty cuts on petroleum products during June, 2011, the fiscal balance deteriorated
in 2011-12, reflecting slippages in tax revenues. Furthbere was shortfall on
disinvestment targets due to prevailing market situation in 2011-12. High crude oll
prices coupled with high international prices of imported fertilizer resulted in huge

jump in subsidy bill of the Government in 2011-12.

The increase-in fiscal deficit may also be seen in the context of Government
policy, introduced during 20101 for making payment to oil and fertilizer companies
in cash towards oil and fertilizer subsidies in lieu of issuing bonds to these

companies.
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A supplementary demand for which the assent of Parliament is being sought
has to be seen in the backdrop of this fiscal stress, which the Government is
facing. It is essential at this juncture that effort is made in the direction of fiscal
consolidation. This is also required to aid economy in growth revival and, second,
to bring down the deficit from 2011-12 level so as to leave space for private sector

credit as the investment cycle picks up.

The Government has reverted to the path of fiscal consolidation with gradual
exit from the expansionary measures in a calibrated mabuoeing current financial
year 2012-13, the Government intends to gradually return from the fiscal deficit of
5.8 per cent to at least 5.3 per cent, that is, a correction of nearly 0.5 per cent
through a mix of reduction in total expenditure and improvement in gross tax
revenue as percentage of the GDRe Government has taken the following steps
to contain the fiscal deficit: (a) In the current financial yehe Government has
imposed economic measures, like, rationalization of expenditure and optimization of
available resources with a view to improve macroeconomic environment. This
includes 10 per cent mandatory cut on Non-Plan expenditure in the current financial
year ban on holding of meetings and conferences at five star hotels, ban on
creation of Plan and Non Plan posts, restriction on foreign travels, restriction on
re-appropriation of funds, observance of discipline in fiscal transfers to States,
Public Sector Undertaking®yutonomous Bodies, such as, releases to any entity
shall be based on furnishing of Utilization Certificates, no release of funds will be
made in relaxation of conditionalities attached to such transfers (matching funding),
etc.; (b) The Government has also introduced 'Medium-term Expenditure Framework
Statement', setting forth a three-year rolling target for expenditure indicators with a
view to undertaking a da novo exercise for allocating resources for prioritized
schemes and weeding out others that have outlived their utilitwould also
encourage efficiencies in expenditure management; (c) the Government will also
endeavour to restrict the expenditure on Central subsidies. Partial increase in the
price of diesel and a cap on subsidized LPG cylinder are a few steps in this
direction; (d) A committee, constituted under DYijay Kelkar to assist the
Government in formulating the path of fiscal consolidation, has recommended a
number of reform measures in taxation, disinvestment and expenditure. While the
Government has broadly accepted the recommendations of the Committee with

certain reservations, details are under examination of relevant Ministries and
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Departments. The Government has also decided to adopt the following plan of
fiscal consolidation during the period of tAevelfth Plan, that is, from 2012-13 to
2016-17: The fiscal road map is — during the year 2012-13, the fiscal deficit will be
5.3 per cent of the GDP; 2013-14, the fiscal deficit will be 4.2 per cent of the GDP;
2014-15, the fiscal deficit will be 4.2 per cent of the GDP; 2015-16, the fiscal deficit
will be 3.6 per cent of the GDP; 2016-17, the fiscal deficit will be 3.0 per cent of
the GDP

My friend, Sri Piyush Goyal, stated that the NDA had left the country in
sound fiscal heath and there were deteriorations there&fteould like to state
that the NDA left with a Fiscal Deficit of 4.5 per cent of the GDP in 2003-04. The
UPA Government, with a focus on fiscal consolidation, brought the fiscal deficit
down to 2.7 per cent in 2007-08. Howevglobal factors and recession necessitated
Government to take several counter cyclical measures, including tax concessions in

order to protect the poor and vulnerable sections of the society

As | have stated earliethe Government is committed to path of fiscal
consolidation and appointed the Kefkar Committéé are committed to reigning
in the fiscal deficit in the current year to 5.3 per cent, and progressively reduce it
to 3 per cent. Sira point was raised by several Members of Parliament about lack
of investment and high inflation. Sia tight Monetary policy has been perused by
the RBI, during 2011-12, to control inflation. The repo rate was raised by 375 points
between May 2010 and Oct, 2a1 which has led to an increase in the cost of

borrowings.

The economy howevey registered a growth of 8.4 per cent irr 2009-10 and
2010-11 through policy interventions and stimulus measures including government
expenditure in key infrastructure and social sectors.

Sir, the Government is now taking various measures which include: (1)
Approval of a National Manufacturing Policy with the objective of enhancing share
of manufacturing in GDP(2) Creation of Cabinet Committee on Investment to fast-
track the process of granting clearances to projekggiculture has been the
priority of the Government. Besides increasing irrigation, storage and cold storage
networks, efforts have been made to improve production of protien foods.
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There are some positive signs of growth. RBI's Business Expectation Index is

now showing an improvement.

The Government is committed to variosscial sectors and upliftment of the
disadvantaged clas#& comparison of allocation under various key Ministries that
are involved in these activities has been made which is like this. For rural
development, during 1999" 2004, the allocation was Rs.54,368 crores, whereas the
allocation during 2009-13 is Rs.2,68,970 crores. For drinking water sugoling
1999-2004, it was Rs.10,921 crores, whereas during 2009-13, it is Rs.43,761 crores.
For education, for the same period, that is, during 1999-2004, it was Rs.28,488
crores, whereas during 2009-13, it is Rs.1,86,326 crores. For health, during 1999-
2004, it was Rs.24,639 crores, whereas during 2009-13, it is Rs.93,165 crores. For
social justice and empowerment, during 1999-2004, it was only Rs.5,787 crores,
whereas during 2009-13, it is Rs.17,657 crores. For tribal affairs, during 1999-2003, it
was Rs.4,240 crores, whereas during 2009-13, it is Rs. 12,946 crores. For women and
child development, during 1999-2004, it was Rs.8,351 crores, whereas during 2009-13,
it is Rs.53,700 crores. So, you can see, how much more allocations are being made
by our Government.

SHRI SUKHENDU SEKHAR ROY These are the figures for all the years
taken together

SHRI NAMO NARAIN MEENA: This is a comparison of allocations made for
five years.

Sir, some of my friends have also raised their concéith regard to the
concerns raised by Shifapan Kumar Sen, | would like to say that the
Government, while promoting efficiency and autonomy of PSUs, is also committed
to judicious utilisation of disinvestment resources. Disinvestment proceeds are used
for creation of capital assets..(Interuptions)... Let me finish.Then, Dr
Bharatkumar Raut has asked about tne provision of Rs. 2000 crofér fordia in
Supplementary Demands for Grants., $fie provision of Rs. 2000 crore £ir India
is as a part of equity infusion, as a part of turnaround plan. While we are also
concerned about this, my colleague would appreciate that, this being a difficult time
in civil aviation sectgrwe need to support the national carrier not only to control
fares but also to infuse competitiofibe Air India has shown some improvement in
the last few months and my colleague, the Chulation Minister is monitoring it
on a regular basis.
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In the end, | would also like to thank Shri N.K. Singh for his valuable
suggestions and his guiding words.

With these words, | request that tA@propriation (No. 4) Bill, as passed by
the Lok Sabha, be returned.

MR. DEPUTY CHAIRMAN: The question is that the(Interruptions)...

SHRI N.K. SINGH: Sir one very small question. | will take not more than
thirty seconds. Sirthe hon. Minister has very rightly referred to the fact that the
Government has appointed the Kelkar Committee to give the Government a roadmap.
I am sure, the Minister is aware that Government not only appointed but since then
Dr. Vijay Laxman Kelkar has submitted his report in three parts. His part 1 deals
with a revised path, proposed path of fiscal consolidation in modification of his
recommendations given as the Chairman of the Thirteenth Finance Commission. |
just wish to seek a clarification from the Ministétas the Government accepted Dr
Kelkar's recommendations?

SHRI NAMO NARAIN MEENA: Sir, as | have said in my replyhere are
certain conditions which they have accepted. But there are certain reservations also.
That is under consideration.

MR. DEPUTY CHAIRMAN: Now, the question is,..(Interruptions)...
SHRI PIYUSH GOMWL: The hon. Minister has said that thglnteruptions)...

MR. DEPUTY CHAIRMAN: No, no....(Interruptions)...No discussion, please.
...(Interruptions)... There is no time for discussion.(Interruptions)...No, no; you
are not supposed to reply..(Interuptions)... You are not supposed to reply
...(Interuptions)... Reply is over ...(Interuptions)... Okay Okay ...(Interuptions)...
It's is over ...(Interruptions)... You are not supposed to reply to him.
...(Interruptions)... You are not a Minister...(Interuptions)... You are not expected
to reply to him....(Interuptions)... You can use it later...(Interuptions)...

Now, the question is:

That the Bill to authorize payment and appropriation of certain further sums
from and out of the Consolidated Fund of India for the services of the
financial year 2012-13, as passed by Lok Sabha, be taken into consideration.
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The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill.

Clauses 2, 3 and the Schedule were added to the Bill.
Clause 1, The Enacting Formula and the#leTwer added to the Bill.
SHRI NAMO NARAIN MEENA: Sir, | move: That the Bill be returned.

The question was put and the motion was adopted.
RECOMMENDA TIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: | have to inform the Members that the Business
Advisory Committee, in its meeting held on the 18th of DecemB6d?2, has
allotted time for Government Legislative Business, as follows:—

Business Time Allotted

Consideration and passing of the Enforcement Three hours
of Security Interest and Recovery of Debts

Laws (Amendment) Bill, 2012, as passed by

Lok Sabha.

Consideration and passing of the Banking Laws Four hours
(Amendment) Bill, 2011, after it is passed by
Lok Sabha.

MR. DEPUTY CHAIRMAN: The House stands adjourned to meet tomorrow at
11.00 Am.

The House then adjourned at fifty-five minutes past five of the clock
till eleven of the clock onNMednesdaythe 19th Decembgei2012.



